IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 3 HYDElRABm BENCH

AT HYDERABZID

0. A.NO,£447/97 . Date of Order: 28,4,97
BETWERN 3
Ch.,Sadanandam . Applicant,

AND

l, Union of India, rep. by dts
Secretary, Dept, of Posts,
Kew Delhi,

2. Supdt, of Post Offices,
Peddapalli Divi%ion,
Peddapalli - 505 172,

3, The Director Postal Services,
0/0 PMG, Hyderabad Region,

Hyderabac - 1, «+« Respondents,
Counsel for the Applicant e Mrs, Padma
Counsel for the ResSpordents ee Mr,N,R.,Devraj
CORAM:

 HON'BLE SHRI R,RANGARAJAN : MEMBER (ADMN,)
HON'BLE SHRI B,S, JAIL PARAMESHWAR : MEMBER (JUDL,)

JupRg

=
=

ENZI
% Oral order as per Hon'ble Shri R,Rangarajan, Member Hadmn,) X

Heard Mrs, Padma, learned counsel for the applicant and
Mr,W,Satyanarayana for Mr N,R.,Denraj, learned stahding counsel

for the respondents.

2. This OA is filed praying for & direction to the
respondents to set aside the SPO letter No,B2-2-16/VII/97,

dt., 10,3.97 whereby notification was issued for conducting the
departmental examination for promotion to the cadre of Fostman/
Mailguards to be held on 25.5,97 gin Hyderabad d:ivision issued
by R-2 and absorb the applicant.-et,g the said postd.
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3. The applicant submits that he passed the examination
earlier and there are vacancies for absorbing .tiat}em against those
vacancies, The applicant further submits that %r}ithout absorbing
him.on the basis of the earlier selection this notification

at. 10,2,97 has been issued for conducting the departmental
examination for filling up those posts, In view of the above

he has fiied a representation dt, 17,2,97 addressed to the
Director of Postal Services, Hyderabad Region for consideting
his case for posting him against the vacancies which are now
available for which notification for cormducting fresh
departmental examination is issued,

4, Under the abole_cjjcmnstances the only direction that
can be gi ven :'B'- to R-3z':o consider and dispose of his represen-
tation in accordance with the law within a period of one month

from today,

5. With the above direction the OA is disposed at the

admissjion stage itself, No costs,

{ B.S, JAL-P

( R ,RANGARAJAN )
mber (Juwil,) Menber (Admn, )
’bm\uk") - Dateds 28th April, 1997 l
(Dictated in Open Court ) %1,' "
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Copy tot=

1, The Secretary, Dept of Posts, Union of India, New Delhi.

2, The Director Postal ¥ Services, 0/0 PMG, Hyderabad
Region, Hyderabad. :

3, Superintendent of Post Offices, Peddapalli Division,
Peddapalli.

4, One copy toxixk,Mrs, Padma, advocate, CAT, Hyd.

5. One copy to N.R.Devaréj, Sr. CGSC, CAT, Hyd.

6. One copy to Deputy Registrar(A), CAT, Hyd.

7« One spare copy.
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